JNTRIA PR
fafer (go—2) fammr

R - qa(1)fAE-2 /faed (2) /2011 | (EGICR 31.08.—2920

S
-ﬁm SR TEE IR, REYR & g PHIS Est. B

LW AI00606 TEWTER 3108, 0% U0 T Tl U e eI

RTYTAG A eﬂﬁwwra;im Sr.Civil Judge Cadre @ IMEPTA BT 70 tﬁ:a?
TS -l 9T A B HEd a{ﬁb—f rrc: gy afin m_ RS

st wid @ g Prga s geeenfi fasan sy 2 -

Nime of the Vacant Fost of which the |

e nane of officer with preseat post

' \ Dissiding Officer appoin{écl 1 addibion
EARU)\ &HRUMS. ! a u; hils/;:g; ovmc:utics
17 TTiAIMALA PANIGAR SECRETARY,

: ) LEGAL SERVICE
OR - CIVIL  JTUDGE-CUM- DISTRICY
B ?‘?\\?li SIOLHE AUTHORITY, SIROHL .

mﬂ&ans‘nﬁ,
87’&”’

RN RIET IR U EANAY meﬁﬁﬂm 0

1. 3TN ST, AR SR 9T ST, GﬂETg'\' as‘r = ;rrnas
Eait, B 2(V)/1/WA/2020/3626 F1 31.08.2020 @ wH W |

o e i, R WA it Jar urfereEeel, SRl

3. JTgE e afaa, fafy tg fafs Hrd fvm, uRE afae, mgm

A, [ qa e at B, v, SR
s frodt wittg, AT SIdel S, ST SE foferes %?:IT PHEE TS

TAY |
6 Pt wfe, wRE wreE wiwd, fafer
; wrfug mnfre ey Wil wrtew WRN SR, A

JUH T A, SO ‘
g widver gl |
g 2w

fafdrs Tt 3&%@ faty
SURSER AT

RAJASTHAN HIGH COURT, JODHPUR |
No.Estt.b2(v)1/WA/2020/3673 ~ Date : 02.09.2020

Copy forwarded to the following for information and necessary action:-
1.The Registrar-Cum-Principal Secretary to Hon'bie the Chief Justice, Raj. High Court, Todhpur/ Bench Jalpur
2.The Secretary to the Law Minister, Government of Rajasthan Jaipur.,
3.P.S. to All Hon'ble Judges at Jodhpur.
4.The Principal Secretary to the Government, Law Department-Cum-Legal Remembrancer, Ra]asthan Jalpur
5.The Secretary to the Government of Rajasthan, Departrnent of General Administration (Gr.2}, Jaipur.
6.The Secretary, Lokayukta, Sachivalaya, Jaipur. )
7.The Accountant General, Rajasthan, Jaipur, : '
8.The Registrar General /Registrar(Vig.)/(Admn.)/(Rules)/(Class. )/(Exam )/OSD(F&I)/(Jud|C|a1) Ra;asthan High
Court, Jodhpur and Registrar hq. At Delhi.
9.The Registrar{Admn.), Rajasthan High Court Bench, Jaipur with the request to distribute the copies of this
order to all the Hon'ble Judges sitting at Jaipur through P.S., Member Secretary, Rajasthan State Legal
Services Authority and all the Judicial Officers posted in the Reglstry at Jaipur-Bench, Jaipur.
10.All Jt. Registrars/ Deputy Registrars, Rajasthan High Court, Jodhpur/ Bench; Jaipur.
11.Ms. Jaimala Panigar, Sr.CJ-Cum-CJM, Sirohi/Secretary, DLSA, Sirohi.
12.The District & Sessions Judge, Sirchi/treasury officer, Sirohi.
13.The Director, Rajasthan State Judicial Academy, Jodhpur,

14.A.0.]., Classification Section {Website), Raiasthan High Court, Jodhpur/Bench, Jaipur.
Personal File/Conf./Accounts/General/
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Jr.Actt./Building Cell REGISTRAR GENERAL
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